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Supreme Court [31]

Accamma Sam Jacob v. State of Karnataka, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC
OnLine SC 585

Aishwarya Chakkilam v. Bandaru Narasimha Rao, (Dipankar Datta and Augustine George Masih,
JJ.), 2026 SCC OnLine SC 570

Akshay Upadhyay v. Election Commission of India, (Surya Kant, C.J. and Joymalya Bagchi, J.), 2026
SCC OnLine SC 569

Anosh Ekka v. State, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 589
Aspinwall & Co. Ltd. v. Commr., (Rajesh Bindal and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 588
Bhojendra Pratap v. State of U.P., (Rajesh Bindal and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 560

Deluxe Roadlines (P) Ltd. v. Kirti D. Shah, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC
OnLine SC 563

Dhan Jee Pandey v. State of Bihar, (Ahsanuddin Amanullah and R. Mahadevan, JJ.), 2026 SCC
OnLine SC 581

Dhananjay Rathi v. Ruchika Rathi, (Rajesh Bindal and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 587

Hari Ram v. State of Rajasthan, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC
580

Improvement Trust v. Viney Kumar Sharma, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC
OnLine SC 561

Kamal Prasad Dubey v. State of M.P., (Prashant Kumar Mishra and N.V. Anjaria, JJ.), 2026 SCC
OnLine SC 578

Kiritbhai Kantilal Parmar v. Union of India, (Vikram Nath and Sandeep Mehta, 1J.), 2026 SCC
OnLine SC 568

M. V. Ramachandrasa v. Mahendra Watch Co., (Ahsanuddin Amanullah and R. Mahadevan, JJ.),
2026 SCC OnLine SC 582

Madan Mohan Barik v. State of Orissa, (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari, B.V.
Nagarathna and N. Kotiswar Singh, JJ.), 2026 SCC OnLine SC 559

Madhukumar v. State of Kerala, (Pankaj Mithal and S.V.N. Bhatti, JJ.), 2026 SCC OnLine SC 574
Mamta Deviv. Sanjay Kumar, (Vikram Nath and Sandeep Mehta, 1J.), 2026 SCC OnLine SC 584

Milind v. State of Maharashtra, (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC
576

N. Venkatasubramanian v. State Banks' Staff Union, (Ahsanuddin Amanullah and Prashant Kumar
Mishra, JJ.), 2026 SCC OnLine SC 566

Nitendra Kumar Tomer v. Unox S.P.A., (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC
OnLine SC 575

Poonam Dwivedi v. State of U.P., (Manoj Misra and Prasanna B. Varale, JJ.), 2026 SCC OnLine SC
577

R.N. Krishnakumar v. R.G. Selvanarayanan, (Surya Kant, C.J. and Joymalya Bagchi, J.), 2026 SCC
OnLine SC 571

Rahul Kumar Dhaulpuriya v. State of U.P., (Ahsanuddin Amanullah and R. Mahadevan, JJ.), 2026
SCC OnLine SC 572

Raj Singh v. Union of India, (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari and S.V.N. Bhatti,
J1.), 2026 SCC OnLine SC 567
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Rajneesh Kumar Sharma v. Indira Sharma, (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari and
Sanjay Karol, JJ.), 2026 SCC OnLine SC 573

Ram Chandra Choudhary v. Roop Nagar Dugdh Utpadak Sahakari Samiti Ltd., (B.V. Nagarathna and
R. Mahadevan, JJ.), 2026 SCC OnLine SC 583

Sandeep Singh v. Kamaljit Singh, (M.M. Sundresh and N. Kotiswar Singh, JJ.), 2026 SCC OnLine SC
564

Sanwarmal Agarwalla v. Ramesh Kumar Agarwalla, (Surya Kant, C.J. and K. Vinod Chandran and
N.V. Anjaria, JJ.), 2026 SCC OnLine SC 562

Satish v. Conference of Churches of Christ in Western India, (Ahsanuddin Amanullah and R.
Mahadevan, JJ.), 2026 SCC OnLine SC 565

State of Kerala v. M. Vijayakumar, (Manoj Misra and Prasanna B. Varale, JJ.), 2026 SCC OnLine
SC 579

VPS Healthcare (P) Ltd. v. Prabhat Kumar Srivastava, (S.V.N. Bhatti and Prasanna B. Varale, JJ.),
2026 SCC OnLine SC 586

Allahabad High Court [113]
Abhishek Kumar v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 2077
Abhishek v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 2115
Afjaal Ahmad v. State of U.P., (Neeraj Tiwari and Garima Prashad, JJ.), 2026 SCC OnLine All 2072
Afjal Hussain v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 2123
Ajay v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 2105
Ajeet Kumar v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 2091
Akhilesh v. State of U.P., (Arindam Sinha and Prashant Kumar, JJ.), 2026 SCC OnLine All 2066
Amit v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 2090
Anand Gupta v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 2095
Ankit Kumar v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 2068
Archana Srivastava v. Dr Mahendra Dev, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 2088
Ashok Kumar v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 2100
Ashwani Kumar Vaish v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 2106
Asifv. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 2108
Avilakh v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 2102
Banshi Dhar Mishra v. State of U.P., (Saurabh Shyam Shamshery, J.), 2026 SCC OnLine All 2147
Bauwa v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 2120

Bhanu Pratap Singh v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-II, JJ.), 2026 SCC OnLine All
2128

Bhanwarkali v. State of U.P., (Chandra Dhari Singh and Devendra Singh-I, JJ.), 2026 SCC OnLine
All 2054

Brijmohan v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-1II, JJ.), 2026 SCC OnLine All 2140
Chandan Gautam v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 2141
Dalveer v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 2114

Devendra v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 2143
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Dharam Pal v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 2096

Dharm Singh v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 2089

Dharmvir Yadav v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 2122
Dinesh Jain v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 2144

Durgesh Kumar Tiwari v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-II, JJ.), 2026 SCC OnLine
All 2132

Faheem v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 2111

Gunjan Arya v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 2026 SCC
OnLine All 2160

Hanumat Singh v. State of U.P., (Irshad Alj, J.), 2026 SCC OnLine All 2067

Heera Ali v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 2126
Hukum Singh v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 2093

Irfan v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 2119

Jagnandan Yadav v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-II, JJ.), 2026 SCC OnLine All
2138

Jai Narayan Umrao v. Commr., (Manish Kumar Nigam, J.), 2026 SCC OnLine All 2161
Jai Prakash Gupta v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 2146
Jalil Ahmad v. State of U.P., (Manoj Bajaj, J.), 2026 SCC OnLine All 2061

Jamuna Prasad Nigam v. State of U.P., (Saurabh Shyam Shamshery, J.), 2026 SCC OnLine All
2070

Jumma v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 2092

Lakhan v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-II, JJ.), 2026 SCC OnLine All 2137
Lalaram Yadav v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-II, JJ.), 2026 SCC OnLine All 2131
Lavkush Yadav v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-II, JJ.), 2026 SCC OnLine All 2133
Laxmi Narayan Tiwari v. State of U.P., (Manish Kumar Nigam, J.), 2026 SCC OnLine All 2158

Mahboob Saifi v. Vimal Kumar Jain, (Dr Yogendra Kumar Srivastava, J.), 2026 SCC OnLine All
2064

Mahendra v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 2099

Manoj Kumar Sahu v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 2083
Mayank Mishra v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 2124
Megha Khatri v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 2076

Mirza Firoj Beg v. Honble High Court of Judicature, (Abdhesh Kumar Chaudhary, J.), 2026 SCC
OnLine All 2155

Mukesh Kumar v. State of U.P., (Manoj Bajaj, J.), 2026 SCC OnLine All 2059

Nafees v. State of U.P., (Harvir Singh, J.), 2026 SCC OnLine All 2058

Nand Lal v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 2078

Naseer Khan v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2026 SCC OnLine All 2101
Navbahar Singh v. State of U.P., (Saurabh Shyam Shamshery, J.), 2026 SCC OnLine All 2149
Nilesh Mishra v. Satish Kumar, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 2087
Nighat Firdaus v. Union of India, (Manju Rani Chauhan, J.), 2026 SCC OnLine All 2152
Pankaj Sharma v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 2080
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Pankaj Yadav v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-II, JJ.), 2026 SCC OnLine All 2129
Pintupal v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 2118

Pradeep Kashyap v. Union of India, (Piyush Agrawal, J.), 2026 SCC OnLine All 2084

Prakhar Kaushal v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 2154

Prateek Singh v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 2075

Praveen Singh v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-II, JJ.), 2026 SCC OnLine All 2127
Puneet Sachdeva v. Indusind Bank, (Sandeep Jain, J.), 2026 SCC OnLine All 2063

Purushottam Kumar v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 2153

Raghav v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 2116

Rahul Gautam v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 2104
Rajendra Prasad Tiwari v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 2051

Rajendra Prasad v. U.P. Power Corpn. Ltd., (Saurabh Shyam Shamshery, J.), 2026 SCC OnLine
All 2148

Raju Yadav v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 2110
Ram Gopal Gupta v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 2081
Ram Gopal Gupta v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 2082

Ram Govind Singh v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-II, JJ.), 2026 SCC OnLine All
2139

Ram Narain Mehrotra v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 2056
Rameshwar Prasad Gupta v. State of U.P., (Sanjiv Kumar, J.), 2026 SCC OnLine All 2052

Ramoo v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 2094

Rashmi Yadav v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-II, JJ.), 2026 SCC OnLine All 2130
Richa Pachauri v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 2151

Rihan v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 2121

Rinku Ram v. State of U.P., (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2026 SCC OnLine All
2065

Ritu Mishra v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 2071

Sachin Kumar v. Union of India, (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2026 SCC OnLine
All 2069

Sajjan Kumar Vishwakarma v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All
2117

Sameer v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 2125

Sanjay Kumar Shukla v. State of U.P., (Abdhesh Kumar Chaudhary, J.), 2026 SCC OnLine All
2156

Sanjeev v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-II, JJ.), 2026 SCC OnLine All 2136
Santosh v. State of U.P., (Manoj Bajaj, J.), 2026 SCC OnLine All 2060
Sarfaraz v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 2113

Shalimar Corpn. Ltd. v. Ajay Kumar Pandey, (Syed Qamar Hasan Rizvi, J.), 2026 SCC OnLine All
2145

Shiva Enterprises v. State of U.P., (Saumitra Dayal Singh and Swarupama Chaturvedi, JJ.), 2026 SCC
OnLine All 2073
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